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(ii) (a) Annaul Report of the 
Hindustan Hou~ing Factory 
Limited New Delhi, for the 
year 1962-63, along with 
the Audited A.ccounts and 
the comments of the Com-
ptroller aJIld Auditor Gen-
eral thereon under sub-
section (1 ) ot sectiOn 619A 
of the Companies Act, 1956. 

(b) Review bv the Government 
on the working 'of the above 
Company. [Placed in Lib-
rary, see No. LT-2178/63]. 

ANNUAL REPORT OF HrNDUSTAN AIRCRAFT 
LIMITED AND COMMENTS OF 
AUDITOR GENERAL THEREON. 

The Minister Of Defence Production 
in the Mini~try Of Defence (Shri 
Ra~huramaiah): I beg to lay on the 
Table a CIOIPY of Anniual Repor.t of the 
Hindustan Aircraft Limited, Banga-
lore for the year 1962-63, along with 
the AUJdj,ted Accounts and the com-
ments of the Comptroller and Auditor 
General thereon, under sub-section 
(1) of section 619A of the Companies 
Act, 1956. [Placed in Library, see 
No. LT-2179/63]. 

THIRTEENTH REPORT OF UPSC AND 
MEMORANDUM THEREON 

The Minister of state In the Ministry 
of Bome Mairs (Shri Hajamavls): 
I beg to lay on the Table a copy each 
of the following papers (English and 
Hindi Versions) under article 323(1) 
of the COnstitution:-

(i) Thirteenth Report of the 
Union Public Service Com-
mission for the period of 1st 
April, 1962 to 31st March, 
1963. 

(ii) Memorandum explaining the 
reasons for non-acceptance of 
the Commission's advice in 
the case refened to in the 
above Repo!'t. [P!:Iced in 
Libra1'1l, see No. LT-2180/63]. 

the Table 
NOTU'ICATION UNDER CUSTOMS ACT AND 

CENTRAL EXCISES AND SALT Ac~. 
The Minister of Planning (Shri 

B. R. Bhagat): I beg to lay on the 
Table:-

(1) a copy each 
Notifications 
159 of the 
1962:-

of the following 
under section. 
Customs Act, 

(i) G.S.R. No. 1859 dated the 
7th December, 1963. 

(ii) G.S.R. No. 1880 dated the 
9th December, 1963. [Placed 
in Library, see No. LT.·2181/ 
63]. 

(2) a copy of Notification No. 
G.S.R. 1860 dated the 7th 
December, 1963, making cer-
tain further amendments to 
the Customs and Central 
Excise Duties ~ Draw-
hack (General) Rules 1960, 
under section 159 of the 
Custom Act, 1962 and section 
38 of the Central Excises and 
Salt Act, 1944. [Placed in Lib-
".arv, see No. LT-21B2I6S]. 

(3) a copy of the Central Ex-
cises (Twenty-ninth Amend-
ment) Rules, 1963 published' 
in Notification No. G.S.R. 
1843 dlllted the 30th Novem-
ber 1963 under sectiOn 38 of 
the' CenU-al ~cises alld SagIt 
Act 195. rPlaced in Library, 
see 'No. LT-2183/63]. 

ANNUAL REI"ORTS OF AIR-INDIA AND. 
lAC 

The Deputy Minfstfl1' In the MInistry 
01 Transport (Shrl Moh!u.dln): I beg 
to lay on the Table a copy each o:f' 
the following papers under SU'b-section 
(2) of section 37 read with sub-section 
(4) of section 15 of the AiT Corpora-
tions Act, 1953:-

(1.), Annual Report ~ the AJ.r-
India along with the Annual 




